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[Trmslation 1 
Teleast of Programmes iD Sanskrit 

Language 
1984. PROF. PREM DHUMAL: 

SHRI PHOOL CHAND 
VERMA: 

Will the Minister of INFORMA-
TION AND BROADCASTING be 
pleased to state: 

(a) the names of such languages in-
cluded in the Eighth Schedule of the 
Constitution of India which have been 
given place in regional languages pro-
gramme telecast from Delhi Doorda-
rshan Kendra; 

(b) whether Sanskrit language pro-
grammes are being telecast by Delhi 
Doordarshan Kendra under the re-
gional language programme: 

(c) if so, the number of program-
mes telecast in Sanskrit language 
durjng the last three years: and 

(d) if not, by when the program-
1D~ is likely to be telecast? 

. THE DEPUTY MINISTER IN 
THE MINISTRY OF !~FORMA­
TION AND BROADCASTING (KU-
MAR! GIRIJA VYAS): (a) In the 
chunk for Regional language program-
mes, Doordarshan 'Kendra, Delhi tele-
casts programmes in Assamese, Ben-
gali. Oriya, Gujiuati, Punjabi, Sindhi, 
Kashmiri, Marathi. Kannada. Mala-
yalam, Tamil and Telugu. 

(b) and (c) No, Sir. However. 
Doordarshan Kendra, Delhi has been 
te_ieCa.sting a regular orogramme of 
1$ minutes J:n San,krit on every Friday 
in their m()rning transmission of the 
National network. The number of 
such programmes telecast durine; the 
last tJiree years from August. 1988 to 
July, 1991 is 137. 
· (d) Does .not arise. 

~ from B~ndelkhalld Deve'op. 
lBellf Board, U.P. . 

1985. SHIU VTSHWANATH SH-
ARMA: Will th~ Ministet of· PLAN-
NlNG ANn J>ROGR 1\.MME TM-
PLEMENT A TION be pleased to 
state: 

(a) whether the Bundelkband Deve-
lopment Board of Uttar Pradesh had 
forwarded any scheme for the deve-
lopment of Bundelkhand region- ·of 
Uttar Pradesh to the Planning Com-
mission; 

(b) if so, the details thereof; and 
(c) whether any action has been 

taken by the Planning Commission in 
this regard? 

THE MINISTER OF STATE OF 
THE MINISTRY OF PLANNING 
AND PROGRAMME IMPLEMEN-
TATION (SHRI H. R. BHARD-
WAJ): (a) No, Sir. 

(b) and (c) Do not arise. 

[English] 
Liceoce to APEDC to Manufaeture 

Colour Picture Tubes 

1986. SHRT SOBHANADREES-
WARA RAO V ADDE : Will the 
PRIME MINISTER be pleased to 
state: 

(a) whether the A.P. Electronics 
Development Corporation has applied 
for an Industrial Licence to produce 
colour picture tubes in collaboration 
with M/s Phillips of Holland; if so, 
the details thereof; 

(b) the details of the other similar 
proposals to produce colour picture 
tubes pending with the Union Gov~ 
ernment; 

(c) the names of the firms t<' whom 
licences to produce colour nicture 
tubes have been issued and when: 

(d) the reason for delay in issuitl! 
the licence to APEDC: and - · 

(e) the likely date by which APE-
DC will be issued licence to produce 
colour picture tubes in coUaboration 
wi!h M Is Phillips of Holland? 

THE MTNJSTER OF STAft TN 
THE MlNTSTRY OF PERSONNEL 
PTTBLTC G'RTEVANCES ANn PEN-
STONS fSJ.fldMATJ MA1tG-\RET 
ALVA): (a) to (e) A l".omoosite .pro. 
'Klsal for r:-,roanstoti of. l!Btiaeitv' and 
foreign collaboration for ma:nQf~ 
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of Colour Picture Tubes was received 
trQIJl M./s. Anotu:a PradeSh hlectro-
nics lievelop.ment Corporauon Ltd. 
{~EDC). The application was re-
g1steced by Secretariat for Industrial 
Approvals (SJA) on 11-4-1986. The 
proposal was not accepted by the 
Government of India. Mjs APEDC 
represented against thi'> uecision in 
December, IYIS8. Meanwhile, the 
collaborator of Mjs APEDC, namely 
M/s. Philips, Holland, informed the 
G~vernment ~f India that they had 
withdrawn thetr offer of ·collaboration 
with Mfs APEDC and terminated all 
its past arrangements for technology 
transfer for the manufacture of 
colour picture tubes. Subsequently 
however, M/s Philips changed theit 
decision and offered to transfer tech-
nology for manufacture of colour pic-
ture tubes to M/s APEDC and/or M/s 
Videocon. The Government of Andhra 
Pradesh and M/s APEDC have no 
objection to the consideration of ap-
plication of M'fs Videocon for the 
grant of licence for the manufacture 
of Colour Picture Tubes in collabora-
tion with M/s Philips. Holland pro-
vided M/s Videocon set up the plant 
in the State of Andhra Pradesh. M/s 
Videocon has ·cortfirmed th~ location 
of their plant for manufacture of 
Colour Picture Tubes in the State of 
Andhra Pradesh. However, the pro-
posal of M/s Videocon is under con-
sideration of the Government of India. 
There is no other proposal to manu-
facture Colour Picture Tubes pending 
with the Government. 

The· item Colour PictUre Tube ·is 
de-licensed. The names of the firms 
which have been approved Foreign 
Collaboration/Capital Goods ·for CP-
Ts manufacture are as follows:-

St. 
No. 

Name ·of the Finn 

1.\ M/s. JCT Electronics 

Date of 
FC 

approval 

.~'Limited< . . 12-3-J 984 
2;•'M/s.· Uptroa <·Colour 

'tietuie Tubes Ltd. · ·. · 2-:t2-19&S 
3._ Mfs.Samtel Colour Ltd 11-8-19'86 
4. ~s.) & lt SIDC: ,· . . : 26-9~99<> 

IBventioa of · Fvsien :Madliae 

1987. SHRI HARI KISHORE 
SINGH: Will the Prime Miuister be 
pleased to state: 

(a) whether a new fusion machine 
for generating power e.;onomically 
has been invented; and 

(b) if so, the details thereof? 

THE MINISTER OF :HATE IN 
THE MINISTRY OF PERSONNEL, 
PUBLIC GRIEVANCES AND PEN-
SIONS (SMT. MARGARET ALV AJ: 
la) Tokamak, a special kind of plaSma 
device for producing fusion energy is 
being tried out in many laboratories. 
So far they have not 'iucceeded in 
producing more energy than that used 
in the machine and therefore, this. is. 
considered still uneconomical at this 
stage of development. In recent 
times, experiments on cold fusion arc 
being· tried out in many laboratories. 
Yet no reproducible device has been 
made nor the theory behind· this phe-
nomenon is well understood. Resear-
ch is being carried out in many labo-
ratories iA the world including Bha-
bha Atomic Research Centre. 

(b)· In view of the above facts. it 
is too early ·to judge if fusion eJ"ietEy 
will become economically available in 
the next couple of decades. 

[Translation] 
Basic Drugs Unit crf LD.P.L. in Bllar 

1988. SHRI DEVENDRA PRA-
SAD Y ADA V: Will the PRIME MI-
NISTER be pleased to state: 

(a) the number of drug units set 
up by Indian Drugs and Pharmaceu· 
ticals Ltd. in the country; 

(b) whether any proposal to set up 
a basic drugs unit in Bihar is also 
pending with the Union Government 
for a long Ullle; · · · 

. . 
(c) if so. whether the government 

propose to authorise the work of -«ett-
ing up of the said unit to Indian 
Dru~ and Pharmacetrticals J,td .• if tp. 
the details . thereof: and · · 

fd) if not. the reasons therefofe? 


